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(V) Samples/specifications of 
spare parts, components etc. are pro-
vided to the small units for deve-
lopment Of these items at their 
workshops; 

(vi) Facilities for analysis of 
alloys/ metals are also extended to 
small units free of cost. 

(vii) Facilities are also extended 
for testing and trial of proto-types 
made by small units free of cost; 

(viii) the units registered with 
coal companies are supplies tender 
papers free of cost. 

(ix) In the cases where small 
units stand higher in their offers 
against a tender, opportunities are 
afforded to small units to match 
their price with the lowest tenderer. 
and if they do so, the orders are 
also placed on them to the extent 
possible. 
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Death of lormer Lt. Goveruor or Delhi 

4273. SHRI B. C. KAMBLE: 

SHRI YADVENDRA DUTT: 

SHRI RAM SEWAK HAZARI: 

SHRI YAGYA DUTT 
SHARMA: 

DR. BAPU KALDATE: 

SHRI R. K. MHALGI: 

Will the Minister of HOME AF-
FAIRS be pleased to lay on the Table 
a copy of the information the poli'.:e 
first received about the death of Shri 
Kishan Chand, former Lt. Governor 
of Delhi and state: 

(a) the details of the circumstances 
under which his death occurred; 

(b) the details of the persons who 
met late Shri Klshan Chand the de-
tails of the places late Shri Kishan 
Chand visited, immediately seven days 
prior to the occurrence of his death; 

(c) the causes of his death; and 

(d) whether any cases were pro-
posed to be tiled against him by Gov-
ernment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) : 
(a) to (c). A copy of the First In-
formation Report regarding the death 
of Shri Kishan Chand is laid on the 
Table of the House. [Placed in Lib· 
rary. See No. LT-2660/78]. 

According to Delhi Police, late Shri 
Kishan Chand, former Ltd. Governor 
of Delhi, left his residence On the 
evening of 9th July, 1978, at about 
7.45 P.M. As he did not return home 
till late in the night, the matter was 
reported to the police Who detailed 
search parties. Next morning, the 
body was found in a well. The post 
mortem examination report and the 
evidence of experts supported by oral 
and circumstancial evidence leads to 
the conclusion that Shri Kishan Chand 




